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On the 20th April the Pakistan Government 
appointed Mr. Mehdi Masud a. their new 
Deputy High Commissioner in Calcutta. ~{ ... 
Hossain Ali, however, rcfu'iea to surrender to 
him the buildtn~ ar..d premls~ s of the t"ntwhile 

Pakistan Deputy High Commission in Calcutla. 
Thereupon, on the 23rd April, the Pakista~J 

Government announced the closure of t hC'ir 
Mission in Calcutta with effect from the 26th 
April, 1971, and asked the Indian !lfission in 
Dacca to he closed on the sarno date. The 
explanation gi\"Co by the Paki~tan GJ\"enlm ~nt 
for this action"'''''as that the Govcrnm~nt of 
fndia did not afford neces~ary faciiitie::o tv the 
newly appointed l>aki<tan Doputy High Com-
missionf"f. 

(b) The Pakistan GO\'crnm~nt ha.'i been 
reminded that it is their responsibililY to ensure 
the safety of all the personnel of our Mi<sions in 
Pakistan, including our erstwhile Mission in 
Dacca. They have al.,r) been reminded that 
international law and diplomatic practice:' f'njoln 
on them the duty to prO\'idf' facilities for th~ 

return of our staff, their personal b("'iongings 
and official property and recon:h. 

Espeaditllre _ Foreiga'M.lssioDs of IDdla 

1484. SHRI S.)j. :l.USRA: Will the 
Minister of EXTERX\L AFFAIRS be pleased 
to state: 

(ar the details oi Ambassadorial and other 
offices under hi.s :\linistry existing outside India 
a. on the 31<t March, 1971 ; 

(b) the f'xpenses incurred by ~uch Ambas-
sadorial aml other offic~ indi\'idualty in th~ 
last financial yC"ar t"nrling on th~ 31st March, 
1971 ; 

(c) in how many of thcs!': oflice~ Indian 
manufactured cars which have been prodded 
by GoverOOlent are being used by our offices 
attending thfJSC Embassies etc. : and 

(d) if all of them arc not using Lbe Indian 
manufactured can, the reasons therefor? 

THE DEPUTY MINISTER 1", THE 
MINISTRY OF EXTER~AL AFFAIRS 
(SHIH SURENDRA PAL SINGH): (a) to 
(d) A Statement is placed on the Table of the 
House. [Placeelin Library.Se, N,. LT-H3J 
71] 

Saiaik School iD Himachal Pradesh 

H35. PROF. "'ARAJ'" CHAND PARA-
SlL-\R: Will the Minister of DEFENCE he 
pleased to state: 

'a) whether a derision to start a Sainik 
'khool in Himachal Pradesh has becn tal.en 
hy the Central Gov.rnment; and 

h) if so, when and where the school will 
'itan functioning? 

THE MJ:\ISTER OF DEFE~CE (SHRI 
.JAGJIW.-\!\ RAM): (a) and (b) A Sainik 
'ichool is started in a Slate only on receipt of 
a proposal to tbat effect from the State Go,·cm-
mcnl. Government of India haw' not received 
auy proposal from tho Him~chal Pradesh 
Go\'ernm~n t to start a Sainik School. 

Visit by Indian 011 Corporatioll's Delega-
tiOD to U.IL.R. 

1486. SHRI T. S. LAKSH~{ANA)j: Will 
the "'-linister of PETROLEUM AXD CHEMI-
CALS be pleased to state : 

fa) whe-thcr an Indian delegation led by 
the Chairman of the Indian Oil Corporation 
\" isi ted e . .\. R. last year; 

Ih) ifso. the reasons for the vi"it j and 

(c) the oulcome thereof? 

THE MIJIOISTER OF PETROLEUM A:'IID 
CHEMICALS (SHRI P. C. SETHI): (a) 
Yes, Sir. 

(b) To d,scus'i with the Egyptian General 
Petroleum Corporation the feasibility of import-
in~ El.Morgan crude oil from U .A.R. in India 
and other mattt"TS of mutual interest. 

(c) Thc delegation reported that EI.Morgan 
crude '\I-as of interest to the 10C. 

The other matters of mutual interest discus ... 
sed during this mee~ing were :-

(I) import of petroleum products from 
India by EGPC ; 

,'2) exchange of .trainees in the field of 
refining. exploration and offshore drll ... 
ling; 




